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?}%/ Affidavit 1o be Fuenished by the candidate alongwith Nemination Paper
» Before the Retvining Officer
For electonm 0., .o vniiasens siname of the Houswe,
From..!5%,. Puhbus | ........Coastituency(Name of tie Canstitioi o)
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Election, do hereby solemnly affirm and stale on cath as under:-
[ strike out whichever is non applicahle)

13 1 am a candidane sel j h-,_@ﬂ'_‘tﬂ-? ' J@l‘qimmg the political party ¢ am contesting o an
Independent candidate,

(2} Details of PAN and !tatusn{mlni of Income tax return ;

‘S No. [ Names | Permanent The financial year for | Total income
Account Mumber | which the last shown In Income
{PANY Income-tax return has | Tax Return ( in
| beenfiled | Rupees}

Sell {ﬁﬂ"-‘:ljl'.{ bhﬂﬂﬂm‘_ﬂrﬁ{lﬁpﬂ?qgjp (3&1'9 =1 & {',E, ag2 DD

ol —

Spouse- ook Linua ﬂ w | Brrupk 65436 | D010 - 1) 281,854 00 |

i Dependent | ; ] '
1, Dependent 2 J|
5. Deépendent 3 ..., f

(3} The following case(s) is/ are pending against me in which cognizance has been taken by the court:-

['sl. | Offence Description
Nao. B T ... T . T
{a) The details of cases where the court has taken
cognizanece, Sections of the Act and deseription ML

of the offence for which cognizance taken :

(b) | Mame of the court, Case Mo, and Date of order
| taking copnizance

{{ey | Details of Appesl () / Application(s) for revision,
(if any) filed against the above order(s) *

4. Cases in which | have been convieted by a court of law{other those referrod 10 in Form IGL

i{(a) | The details of cases, Sections of the |
', Act and description of the offence for |
1 which eonvieted | |

A

1 iAot v S e
i-rh} | Mame of the Court{s). Cnse Mo, and L
|

| Date{s) of arder(s)

S e rmw e o




i3, Punishme {empascs

il i

iap Thui | give heietn below Uic detsiks oF o o assets (movable and i amovable vic ) of mysel

mw spouse and all dependents:

A Details u[ !nﬂ}hlu AESCLS ¢
{ Wigs

I. Assets in jl:HIIl. name indicating the extent of joint owrseship will also have to be given

2. In case of de
Mame of B

igfnvestment, the detals including Serial Number. Amount, [ate of Deposit. the Srheme,
Institution and Branch are w be given

1. Yalue of Bonds/Shane/Debentures us per the current market value in Stock Exchange bn respeet o Hated

omparties and o8 per books in case of non- listed companies should be Biven.
4. Dependent’, here means a person, substantially dependent on the income of the candidate.
5. Details including amount is 1o be given seporately in respeet of each investment)

.
| Mo

|_ll_!3crl'|1ﬂmi Vil

-

Cahinhand ©

il

Self

._':pqun. HI.IN

Puya puta

Spouse( g fr )| Dependent-1 | Dependent-2
' ithherpa Phak)
|

Dependent-3 !

kpwal keh|

84 5200 PEIGE:00

A4S 00

[¢tails of Deposits in Bank

, accourts  (FDRs, Term Deposits
| and all other types of Deposits
ineluding saving accounts),
Deposits with Financial

| Institutions, Mon Banking
Financial Companies and
Cmpuﬂh'enﬂaﬂuw the
amount in each such depasil

(it}

_ e —

LCo Bk,
Bhagslbur.
5‘“:3’%“_
4%
Palance =
124702

Ao per
Seheule - |

il

Wil

4652200

129%5: 00

| Details of investment in Bonds,
Debentures/shares and units in
companiesMutual Funds aod
athers and the amount.

qumﬂ~

(L]

LU

| wik |

Details of investment in NS5,
Postal Savings, Insurance Policies
and investment in any Financial
Instrument in Post office or
Insurance Company and the
amolnt

Ao per
Leheaule - B

As per
5:.--'2".!1' - ?_.

T

pil

Perjonal loansfedvance given W
[ any person or entity including

| {irm, Company, Trust efc. and

| other receivables from debtors

| | andg the amount,

48354000  wmiL

i L

et [ Motor Vehickes/ Aircrafls/
- | Yachis/Ships (details of Make,
Registration Mo, ete, Year of

ho pev

GSehidule - F his

kit

|

| i Purchase and amount )

!L[\ i1 Jewwelry, bullion and valuable

i | thing (give details of weight and
I ealug) IR

—— i ——

ho per
Schidule - 4

hn peb
Lehdule - 5

Ao pes
[ Sehe@ule - G-




e e ey AL - -
iT; .3 /=Ny other assets such .5 valwe of it [ it L it

| | Zlaimsdinterest s i o
e : —
| (ia, | Caross Total value B56,36,066:00 [1,D1,951

&aY9g 00

: ﬁ.;ﬁ;—-]:pn | l_z.'f’l-h:l?ﬂ
. yetuils of Immovable assets: ' '

iMete: 1. Propertics in joint ownership indicating the cxtent of joint ownership vill also have to be indicat
2 . Each land ar building or apariment showld be mentioned separately in this format.)

-

No
(i) | Agricultural Lagd : o

Location(s)
Survey number(s) /

T 1 - . e
escription ES'EH' [ Spouse Dependent-1 | Dependent-1 | Dependent-3

T

Avrea { Total measurement in
acres) . ,//

“Whether inherited property |
( Yes or NO) 4

mufpu.mhminmcnfmlf . o
acquired property o

Cust of Land (in case of
purchase)at the time of /
purchase i

Any Investment on the fand by P

| way of development,
| construction ete.,

Approximate Current market /
walue i

iy
Location(s)
| Survey number(s)

Area (Total measufement in .'
sq. i)

Whether inherited property "
{ Yes or NO) .

Diate of purchase in casc of self =
 acquired property .

Cost of Land (in case of o
purchase) at the time of ’/r'
| purchase ¢!

Any Investment on the land by ,f’r o
way of development,
| construction etc. : 2 = _ﬁ
Approximate Current market i
| value !
(i) | €
l (including apartments) b ot l
i
1
|

Location(s) Schiuts - 7 s i S
-Survey number(s) |
Built up Area (Total

measurement in sq. fL) _L -




"W waher inheried prupurl'\'
(" &5 or NO)

i Lrew of purchase in case of seil
| ditiieed property

Cwst of property (incase of
m rehase) at the time of
| prmchase

[ Ay Invesiment on the
puiperty by way of
( development, consiruction elc.

| Approximate Curremt market
| value

ki\-‘} H

Residentlal Buldings (including
npanments,)

-Location(s)

- Survey number{s)

ho pet
,ﬂc!—n‘?d-l-h"q

ha pes
Lchdule -

L

Acrea (Total measurement in
sq1 ft)

Built up Area (Total
measurement in sq. fi.)

Whether inherited propeny
{Yes or NO)

Date of purchase in case of self
acquired property

Caost of property (in case of
purchase) at the time of

purchase
Any Tnvestment on the land by
way of development,
canstruction eto,

Approximate Current market
vilue

Onhers (such as interest in
property)

Total of Current Market
Walue of (i) to {v) above

55 50,000 =00 EE.,W,M!-

i

(6] | give hercin below the details of lizbilities’ dues to public financial institutions and government :-
(Note: Please give separate details of name of Bank , institution, entity or individual and amount for each item)

| 8.
| Mo,

KON

1

" Deseription

Sell Spouse(s)

Dependent-1

Dependent-2

Dependent-3 |

|
T Loan or dues to Bank/Financial
i .
| Name of Bank or FI
Amount outstanding
Mature of loan

An pei
Cchedut - 9

s

i L

l.oan or dues toany
individuals! Entity other than
mentioned in (i) above,
Name(s) . ° -

Ammount outstanding

Mature of foan

LY
Schefuls -9

-

[FLE




] Ay clher liability - i TR TS 1I o |
_ | Grand towal of liabilities (831 0n1-00 100006000 e 1 iC [Ty -|
i = : - | i e ————
[lues to departments dealing [
vith gOvernment ui L T e | L kL
@eoimodation i i |
+ “Dues to departments dealing | =1 l
‘ with supply of water ik il it I‘ Lt LEALS i
Dues to departments dealing | B
with supply of electricity Ll L e utl LatL
" Dues to departments dealing
whith supply of L (s L L ol
telephones/mobiles
Dues to departments dealing
with government transport o i
(including aircrafts and . o L L
.| Delicopters) _
Income Tax Dues L ol okt i L
Wealth Tax Dues B e L Al . e
Emiu_:uTﬂr_.,_Duu Ktk piil (- . L
Municipal /Propeny Tax Dues i LN (YT L il
S Tax T s ik Ll Ll
Any ather duss i — il L ik
Grand total of all Govt. dues e ik, i St ey
7} Details of tion: . "
0 3. &wﬁ%&l%br M ;IH“_[:I] Db ' Shem rn::nﬁﬂ]lr pabra L Reml ymCOUL

b. Spouse . fhusineha Focorae 3 Roaeclos h’g BeopL.
(8} My educational qualification is as under;

(Give details of highest School / University education with full form of the certificate/ diploma/ degree course)
(Name of the School /College/ University and the year in which the course was completed.)

(9. ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

l.lﬂmnuufﬂ::mndidm

Sh./Smt/Kum. I»?Jmnm SHE LERRRA

Z. | Full postal address

Tahunhace C:Ipn:t-_, Tikowanthi, B

i

3.

Number and Name of the constituency and
state

152 q,.h'bu; ; a‘a_shm

i

7l

Name of the Political party which set up the

candidate (otherwise write ‘Independent’)

FQ‘J%:‘-‘;‘H ]Siﬁ’ Pc’-‘.‘:.‘i‘r

. | (&) Mumber of cases in which conviction order

passed {other than thase referred to in Form 26)

ML




|—_ _|{\. i T\'.M:ﬂ III.III'I_L\;I' ik iI‘L |I'“|.t'};;= ..a;-::n wl:hér:,:.t[pg ‘ = 1
' 1

1 woor (s) have takes cognizaie il
| o - R s | e |
VRO PATT af -.l Wi Tw wehich lust :r Foifel Bracamng. St v :
o TR, T SS—— Income Tas Return filed | ’
— [iCandidsie  AJRPK4268 o1 1 €48982 00 |
| (b} Sponse: Brupkesdsd | Solo-u | 883 AS4100
. L) Dependents - R ] .
L6 = _ Betails of Assets and Liabilities in rupees SO
| Diescription | Self _ | Spouse | Dependent-1] Dependent-ll | Diependent 111 |
A Moveable ! = ‘4 |
|_.,'.__‘1‘E51_@.=l“_"£'-‘]_ “j'-ﬁf:r._':'ﬁ,ﬂﬂ' LRI L Gﬂ:ﬂqﬂ-'ﬂﬂ LA 4000 | e E"”’_ |
B - | ITmmovahle - - 1 ; B L I
Asset § |50, 00000 BL 00 me - T [TLL.
(1) | Purchase Price and i R 0
Development Cast of = =
Immovable Property = ?
(Total Valuc) .
(i) | Approximate Cumrent == 1
Market Price of BRBG, 066w, 0I5l Laaqewee] 8451000 1 39500
Assei (Total Yalue) i
71 T Lisbilites =
(i gul:z_nrl:{:r:}t 3 il tak -y wil
(i) Loans from Bank, - 1
| Financial Tnstitutions and 9,37 081 vod igedoep il L Lot
| others (Total)
.| Highest educational qualification:
—Aeo pes Cehaue - 1D
(Give details of School / University aducation with full form of the certificate/ diplama/ degree
course) (Name of the School /College! University and the year in which the course was completed.) ’

VERIFICATION

I. the deponent, above named, do hereby verify and declare that the contents of this affidavit are true and correct o the
best of my  knowledge and belicf, no part of it is false and nothing material has bean concenled there from. | further

declars that ;
(1) there is no case of conviction or pending case against me other than those mentioned in items 3 and 4 above:

ihl L iy spouse; or my-dependents do not have any asset or linbility, other than these mentioned in items 5 aind &
s,

Weriiedia. ol m i L ne e 1L O e S T O B e R e v 20000

DEMONENT




Mote: | Affidavit snould be filed latest by 3,010 ¥M on the last date nFﬁﬁng nominations.
2 AlTidavit sunuld be sworn before an Uath Commissioner or Mugistrate of the First Class oo nefore o MNolarn

Public
3, All columns should be filled up and 1o column ta be lef blank. If there is no information Lo furmsl i espoct ol

any itam, either “Nil” or “MNot aoplicable”, as the case may be; should be mentioned
< The affidavit should be either tvped or writren legibly and neath.



Kumar Shailendra
Madhushree Colony
Tilkamanjhi, Bhagalpur

5. No. Name of Bank (Self} Account No. Balance Amount (T)
(Upto 315t Dac, 2011)

1 State Bank of India 11016617196 346,726.49
2 Axis Bank Ltd, Bhagalpur 1160102000022495 10.850.00
3 Axis Bank Ltd, Bhagalpur 316010200004596 16.836.37
4 Canara Bank, Bhagalpur 19853 EB35.00
5  Uco Bank, Bhagalpur 4452 2,134.00
&  State Bank of India . PPF Afc 11016800011 147,441 .83
7 State Bank of india, vidhan Shabha, Patna 30015880852 359,9%4.00
8  State Bank of India, Kharik Bazar 31463475581 26.256.00
g Bihar Kshetriya Gramin Ba nkr VR gl Ralat 1375 21705060

940,828.71




Kumar Shailendra
Madhushree Colony
Titkamanjhi, Bhagalpur

Sch rFi Li tal Ic ete.
5. No. Paolicy Na. D.0.C. Premium (Yiy)
Self (Kumar Shallendra)
1 520531520 LIC 18/02/1997 10,000.00
2 521093125 Lic 28/02,/2000 10,832.00
3 521265888 LI 28/03/2001 11,162.00
4 5203590408 Lic 28/03/1995 572.00
5 524218454 LiC 31/03/2008 10,000.00
[ 525827141 LIC 13/04/2011 17,202.00
7 44024487405 SBI Life 20/06/2011 B3, 00000
5 m mt. 5 Kuma

1 520595879 LIC 28/02/1997 1,803.00
2 521616402 Lic 2B/06/2003 9,350.00
3 524218486 Lic 31/03/2008 15,000.00
4 525827177 LiC 13/04/2011 16,971.00



Kumar Shailendra
tMadhushree Colony
Tilkamanijhi, Bhagalpur

- r les
5. No. Name of Vehicle Vechile No. Year of Purchases Purchases Value Market Value

1 Bolaro SLX BR 10F pE31 2007 - 08 520,518.00 275,000.00
2 Bolaro DI BR 9F 2945 2007 -DB 467 402.00 200,000.00
3 Santro BR 10C 6259 2004 - 05 358,101.00 125,000.00
4 Maruti Swift Desire BR 01A5 0287 2009 - 10 625,469.00 450,000.00
5 Chevrolet Tavera BRoIPL Iy 2011 -12 4915,714.00 &50,000.00

2,887,204.00 1,900,000.00




Kumar Shailendra

Schedule - 4, Jewellery (give details of weight and value)

Item Description Precious Metal Precious Stones \Gross Wt. | Total Value
No: Des. Net Wi, Value Des Net Wt Value in Gms. in Rs.

1 |One Set gold enamelled buttanes with 22 c 8.500 25032.00 25,032.00
chain gold

2 |Two gold enamelied chains 22 ct 36.520 96230.00 96,230.00
gold

3 |Eight gold and gold enamelled Rings 22 ct 42.000 | 110670.00 110,670.00
gold

(Rs. Two Lac thirti one thousand nine hundred thirty two only) 231,932.00

Optimized by www.ImageOptimizer.net



Spounse(5) Name(5)
Suman Kumari
W/o: Kumar Shailendra

Schedule - 5, Jewell i tails of weight and value
ftem Description Precious Metal Precious Slanes Gross Wt | Total Walue
Ma: Des. Net Wi ‘Value Des ] Het Wi WVakug in Gms. in Rs
1 |One goid lagan corslg With ieal pearld 22 cl B0.000 Z10E00.00[R. Pearls 20.500 28 500.00 100,500 238 300.040
gt
2 |One gold jaras Tika [Borla) sat with Imn 2. 16.000( 4216000{C Pearis 1 500 157500 17000 43 73500
amd constg With pearls gold Imimit B 020 160 40
|Lac 15000
3 |Ten Gold chunes constg. Vdh R Pearld 22 ¢l 112 000 205120 00|R Pears 35000 A8 6RO 00 152 .000 343, 77000
goid Lac 5000
4 |Eight getd enametied chunes with Lac 22 cl 51.000 238785 00]Lac 3.000 a4 000 238 TB5.00
gold
5 |Twa churies sel with Deamands white matal 32.20d Td 4580 00 | 15.000 161, 49000
Diamards T4 000 147 00000
B |Twe Fings sal with small Diamands o 2000 527000 wotemera 6,300 2 83500 8900 14,405.00
gold DriErE g o 600 B.200 00
i

Rs. Ten Lac fourtytwae thousand four hundred eighty five anly)

L

* 042 48500




Dependent - 1

Puja Priya

%/o: Kumar Shailendra

Schedule - 6, Jewellery [give details of weight and value)

It Descriplion Precious Metal Precious Stanes Gﬁﬁs Wit | Total Value
No: Des. Netwi | Vvaiue Des Net Wi Valve | fnGms. in Rs.
1 |Two gold enamelled chains 22 ol 19.230] 50835.00] 19.330 50.835.00
gald
2 |Two Rings set with Small Diamonds 22t 2650  BOB3.00| wonemem £.300 283500 9.550] 16,118.00
goid Digmonds 0600 B.300 00
Rs. Sixty seven thousand fifty three only B7,053.00
Dependent - 2
Bhavya Bharti
&/o: Kumar Shailendra
Item Descriplion Precious Metal Precious Siones Gross Wi | Total Value
M Des. Met Wi Value Das Mat Wi Value inGms. in Rs
1 |One gold enamelied chaing 22l 10.780| 2840530, 10.780 28 40530
godd
2 |Onae Rings sat with Srmall Diamonds 22t 2.100] 5533.50] wrile metal 3,800 1.710.00 6.200 10,393 50
gold Diarrends 0.200 3,150.00
Rs. Thirty eight thousand seven hundred ninety seven only 38,798.80




Sch g -7

Details of Land & Buildi Residential

Kumar Shailendra
Madhushree Calony
Tilkamanjhi, Bhagalpur

5. No.  Address of Property lkhata Ma, Khasra No. Masurement {E-Q:F.] Purchases Prises Market Price
1 Anandgarh Colony, Tilkarnan jhi, Bhagalpur 14 377 8&p 235,650.00 1,250,000.00
2 Madhushree, Tilkamanijhj, Bhagalpur 170 1552 00 235,500.00 2.000,000.00
Total Value (Rs.) 471,150.00 3.250,000.00
Details of Land & Building, {Commercial]
5. Mo.  Address of Property Khata No. kKhasra No. Masurement {5q. ft.) Purchases Prises Market Price
1 Kavita Appartment, M. G. Road, Bhagalpur BY 1395 1498 B77.550.00 £.000.000.00
Total Value (Rs.) 877.550.00 2,000,000.00
u MName(s] {Smt. an Kumari
Details of Land & Building, (Reside ntial}
5. No. Address of Property Khata No. Khasra No. Masurement (Sq. ft.) Purchases Prises Market Price
1 Mahatma Gandhi Road, Bhagalpur a9 1395 1550 2,233,195 00 2,500,000.00
2,233,155 00 2,500,000.00




Kumar Shailendra
mMadhushree Colomy
Tilkamanjhi, Bhagalpur

- B, Liabiliti i itutions a nment
5. MNo. Particulars Mature of Loan Amount (Rs.)
1 State Bank of India, Bhagalpur Vechile Loan 207,081.00
2 Bihar Vidhan Mandal, Patna wechile Loam 730,000.00
937,081.00




Spounse(s) Name(s)
Suman Kumari
W/o: Kumar Shailendra

hedule - 9, Liabilities/ du lic fina itution v nt &
5. No. Particulars Nature of Loans Amount {Rs.)
1 Bhola Contractor Private Limited Unsecured Loans 1,000,000.00

1,000,000.00




Kumar Shailendra
Madhushree Colony

Class

Matriculation
Intermediate
B.5c

Civil Enginiering

Tilkamanijhi, Bhagalpur
il cation Qualifi
School/College Board/University Year of Passing Division
I M. High 5chool, Shekhpura B.5 E. B, Patna 1980 1st
5. K. R. College, Barbigha Bhagalpur University 1982 2nd
Shree Marwari College, Bhagalpur Bhagalpur University 1985 2nd
M. 1L T, Muzaftarpur Bihar University 1991 15t Class with

distinction
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